
COMMITTEE ON ABSENCE OF MEMBERS FROM THE 
SITTINGS OF THE HOUSE

(Eleventh Lok Sabha)

1. the C hairm an of the C om m ittee  on A bsence of M em bers from the Sittings 
of the H ouse, haying been au thorised  by the C om m ittee, present this their Third 
R e p o r t .

2. The C om m ittee held a sitting on the 14th M ay, 1997.

3. The C om m ittee considered applications for leave of absence from  two 
m enlbers. T he details of these applications and recom m endations of the 
Com m ittee are given in the A ppendix.

T H IR D  R E P O R T  

{Presented on  15.5.1997)

N e w  D e l h i ;

14 M ay , 1997
A . G. S. R A M B A B U , 

Chairman,
C om m ittee on Absence o f  Members 

fro m  the Sittings o f  the House.Vaisakha 24, 1919 (Saka)
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for Period for which 
leave of absence 
recom m ended 
by Com m ittee

APPENDIX
(Vide para 3 of the Report)

1 2 3 4 5

1. Shri P radecp 20.02.97 Zila Prishad 20.02.97
Jaiswal to E lection in C on­ to

06.03.97 stituency 06.03.97
=  15 days

'2 .  Shri M oham m ad 20.02.97 W as under de­ 20.02.97
Shahabuddin to tention to

21.03.97 21.03.97
21.04.97 =30 days

and 21.04.97
22.04.97 and

and 22.04.97
30.04.97 = 02 days

to and
16.05.97 30.04.97

to
16.05.97
=  17 days
T otal = 49 days

S. N am e of P eriod  for R easons
No. M em ber who which leave leave

had applied for applied
leave o f  absence

( J N ) l l  (BK)761ls 15 . 05,97


